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Supreme Court [39]
Ana. Sivalingam v. Ashok, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5102
Arjun Yadav v. State of M.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5096
B. Balamani v. State of T.N., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5085
Bablu v. State of U.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5082

Banusekar v. Mahendar A. Chellani, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 5108

Chittar v. Jaipur Development Authority, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine
SC 5097

Ganji Rajani v. Gutta Ujwal, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 5099

Gauri Shankar Singh v. State of Bihar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5106

Gayatri Balasamy v. ISG Novasoft Technologies Ltd., (Sanjiv Khanna, C.J. and B.R. Gavai, Sanjay
Kumar, Augustine George Masih and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 986

Girish v. State of Kerala, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC
5109

Greater Visakhapatnam Municipal Corpn. v. K. Durgavathi, (Vikram Nath and Prasanna B. Varale,
JJ.), 2024 SCC OnLine SC 5086

K. Valarmathi v. Kumaresan, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 985
Kamarunnisa v. Mehiboobali, (Sanjay Kumar and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine

SC 5088

Kasoju Srikanth v. State of Telangana, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC
5098

Keshav v. State of Maharashtra, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 989

Krishna Kumar Kedia v. Union of India, (B.R. Gavai and Augustine George Masih, JJ.), 2025 SCC
OnLine SC 988

Lemon Entertainment Ltd. v. Chandrakant R. Shah, (Vikram Nath and Prasanna B. Varale, JJ.), 2024
SCC OnlLine SC 5105

M. Sabitha v. Brahma Swamulu, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 991

Mahendra Singh v. Sudarshan Choudhary, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC
OnLine SC 5092

Meera Bai v. ICICI Lombard General Insurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 992

Moti Bakery v. R & B Department, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5100

Neelkamal Builders & Developers v. Mainaben P. Patel, (Vikram Nath and Prasanna B. Varale, JJ.),
2024 SCC OnLine SC 5084

Noormohmmad Allihasan Malik v. Jagtap Jail Superintendent, (Sanjiv Khanna and Dipankar Datta,
J1.), 2024 SCC OnLine SC 5093

Om Parkash v. Sukhbir Kataria, (J.K. Maheshwari and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC
5083
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Pandava Ceramic & Refractories v. Ranchi Industrial Area Development Authority, (M.M. Sundresh
and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5103

Parvati Singh v. L.1.C., (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 5094
Pragya Prasun v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC

993

Pramod Baronia v. State of U.P., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
5091

Preeti Malik v. Sanjay Tukaram Khanvilkar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC
OnLine SC 5095

R.S. Kadian v. Ajay Kumar Bhalla, (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 984

Rakesh Kumar Giri v. State of U.P., (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5081

Ram Naresh Singh v. Triloki Singh, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
5101

Rina Rani Mallick v. Susim Kanti Mohanty, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025
SCC OnLine SC 990

Sarajuddin Ansariv. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5089

Shenbagavalli v. State, (Abhay S. Oka and Augustine George Masih, JJ.), 2025 SCC OnLine SC 987

Sri Thenandal Films v. PVR Inox Ltd., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine
SC 5107

State of Kerala v. Sasidharan, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5090

Sushma Verma v. Ld. District Magistrate, (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine
SC 5104

Union of India v. Raju Ram, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5087

Allahabad High Court [26]
Anuradha Devi v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8447
Anuradha Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5399
Gudiya Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5393
Gudiya Devi v. State of U.P., (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5396
Jagveer Baranwal v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 8453
Jagveer Baranwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8448
Kuldeep Ram v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8450
Mahesh Rana v. State of U.P., (Vivek Varma, J.), 2023 SCC OnLine All 5394
Mahesh Rana v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8449
Man Singh Verma v. Union of India, (Rajeev Singh, J.), 2024 SCC OnLine All 8444
Manish Jain v. State of U.P., (Krishan Pahal, J.), 2023 SCC OnLine All 5398
Manish Jain v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 8438
Manish Jain v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8445
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Mukesh Pandit v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8452
Nandlal Ram v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 8446
Praveen Modanwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8442
Rikhab Birani v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8454

Sanjay Modanwal v. State of U.P., (Vivek Varma, J.), 2024 SCC OnLine All 8439
Santosh Gupta v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 8440
Santosh Gupta v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 8441
Santosh Gupta v. State of U.P., (Sadhna Rani (Thakur), J.), 2024 SCC OnLine All 8455
Santosh Sao v. State of U.P., (Vivek Varma, J.), 2023 SCC OnLine All 5397

Santosh Saw v. State of U.P., (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5395
Shivam Gupta v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 8443
Sunita Devi v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 5400
Yashoda Devi Pandit v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 8451

Andhra Pradesh High Court [1]
Basuru Mani Bhushana Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1495

Bombay High Court [62]
Abdul Majeed v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine Bom 1387
Amar Singh v. Union of India, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1392

Amol v. State of Maharashtra, (Mangesh S. Patil and Prafulla S. Khubalkar, JJ.), 2025 SCC OnLine
Bom 1426

Anjanabai Ganpat Chavhan v. Union of India, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 1395

Armed Forces Ex-Officers' Multi Services Coop. Society Ltd. v. Pune Mazdoor Sabha, (Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 1425

Arvind Krushna Navale v. Bhagwan Bhau Navale, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom
1427

Asha Krushnarao Bodhale v. Sub-Divisional Officer, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom
1405

Asset Reconstruction Co. (India) Ltd. v. PNB, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 2025 SCC
OnLine Bom 1410

Bharat v. State of Maharashtra, (S.G. Mehare and Shailesh P. Brahme, JJ.), 2025 SCC OnLine Bom
1409

Chandrashekhar Shetty v. Nina Concerte Systems (P) Ltd., (Manish Pitale, J.), 2025 SCC OnLine
Bom 1396

Dharamraj v. CBI, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 1380

Dnyaneshwar Magan Salunkhe v. State of Maharashtra, (Y.G. Khobragade, J.), 2025 SCC OnLine
Bom 1383

Elite Housing LLP v. Spectrum CHS Ltd., (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom
1372
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Hemchandra Bhaskar Vaidya v. Snehalata Sadashiv Kanade, (N.J. Jamadar, J.), 2025 SCC OnLine
Bom 1399

High Court of Judicature at Bombay on its Own Motion v. Vineeta Srinandan, (G.S. Kulkarni and
Advait M. Sethna, JJ.), 2025 SCC OnLine Bom 1398

Ibhrahim Shamshuddin Shaikh v. Moyonodin Papamiya Jahagirdar, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 1400

Indira Gandhi Medical College & Hospital v. Mala, (Anil L. Pansare, J.), 2025 SCC OnLine Bom
1406

Jijasaheb Sonaji Bhosale v. Industries Energy & Labour, (Mangesh S. Patil and Prafulla S.
Khubalkar, JJ.), 2025 SCC OnLine Bom 1403

Kalimuddin Mubinuddin Sayed v. Municipal Corpn. for Greater Mumbai, (Sharmila U. Deshmukh,
J.), 2025 SCC OnLine Bom 1393

Kamalkumar Satyanarayan Agrawal v. Aruna, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1407

Kisan v. State of Maharashtra, (Nitin B. Suryawanshi and Pravin S. Patil, JJ.), 2025 SCC OnLine
Bom 1375

Kishorilal Shivbux v. Pratapsing Narsingrao Pupala, (Madhav J. Jamdar, J.), 2025 SCC OnLine
Bom 1421

Laxman Singh v. Sushma, (Anil L. Pansare, J.), 2025 SCC OnLine Bom 1422
Maharashtra SRTC v. Haribhau, (M.S. Jawalkar, J.), 2025 SCC OnLine Bom 1412

Mahendra Sridhar Attarde v. State of Maharashtra, (A.S. Chandurkar and M.M. Sathaye, JJ.), 2025
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Manoj v. Scheduled Tribe Certificate Scrutiny Committee, (Mangesh S. Patil and Prafulla S.
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2025 SCC OnLine Bom 1416
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Navneet Ambadasji Agrawal v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine
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Pralhad Balkrishna Balghare v. Suryakant Balkrishna Balghare, (N.J. Jamadar, J.), 2025 SCC
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